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SETTING UP A JUTE MILL IN ORISsA

*580. SHRI SURENDRANATH
DWIVEDY :
SHRI R. R. SINGH DEO:
SHRI D. AMAT :
SHRI G. C. NAIK :
SHRI M. C. MAJHI :
SHRI D. N. DEB:
SHRI A. DIPA :
SHRI D. D. JENA :

Will the Minister of COMMERCE be
pleased to state :

(a) whether Government have received
amy proposal for setting up a Jute Mill in
Orissa;

(b) whether it is also a fact that the
quality and quantity of jute produced in
Orissa is sufficient for more than one jute
mill; and

(¢) if so, the reasons for rejecting the
claim put forward by the Government of
Orissa in this regard ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) to (c).
The Orissa Government had put forward
a proposal in December, 1965, for the
establishment in the State of a co-opera-
tive jute mill, with a capacity of 600 looms.
Orissa State produces about 3 to 4 lakh
bales of jute and mesta. After a de-
tailed consideration of the present capacity
in the jute industry and the agreed targets
for the Fourth Plan, Government came to
the conclusion that the establishment of
new composite mills which would involve
substantial investment at current prices was
not desirable at this stage. In the circum-
stances, ‘it was not considered prudent to
establish new mills particularly out of pub-
lic funds. The Orissa Government was
informed of this decision and advised to
drop thie proposal for the establishment of
a Co-gperative jute mill lu the State. The
State’ Government has not .renewed the
proposal.

HeAvY ELECTRICAL PLANT AT HARDWAR

*581. SHRI HIMATSINGKA :

SHRI ANBUCHEZ.HIAN

W:ll the: Mlmster of INDUSTRIAL DE-
VELOPMENT =~ AND - -COMPANY
AFFAIRS be pleased to state :

(a) whether a lz-man delegatio;
the Soviet Deputy Minister for

ded by
lectrical
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Industry visited the Heavy Electrical Plant
at Hardwar for studying measures to ex-
pedite completion of the plant;

(b) if so, the steps which have been
Suggested by the team for expeditious com-
pletion of the project; and

(c) the steps taken by Government in
this regard ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a)
to (c). Yes, Sir; a team of 13 Soviet ex-
perts led by the Soviet Deputy Minister
for Electrical Industry visited the Heavy
Electrical Equipment Plant at Hardwar, to
examine its production problems end to
discuss rationalisation of production in the
various Heavy Electrical plants. The re-
port of the team is awaited.

MANUFACTURE OF MOTOR PARTS

*582. SHRI R. BARUA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be
pleased to state :

(a) whether in view of the growing use
of motor vehicles in different States, any
proposal is under examination to put up
plants for manufacturing motor parts in
different States in the Public and Private
sectors; and

(b) if so, whether Government propose
to accord facilities if any State proposes
to set up any such manufacturing unit ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a)
There is no proposal under consideration
to set up additional plants in this field.

(b) Does not arise.

M/s. BHARAT BARREL COMPANY

+«583; SHRI S. M. BANERJEE: Will
the Minister of STEEL, MINES A.ND
METALS be pleased to state : )

(a) whether black-listing in case of M/s
Bharat Barrel Company Ltd. has since
bee_n. withdrawn;

(b) whether this is due to the decision
of the High Court; and .

(c) if so, whether this firm bhas beén
asked to avoid -recurrence of such irregu-
larities ?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI) : (a) and
(b). An order issued on January 25,
1964 blacklisting M/s. Bharat Barrel &
Drum Manufacturing Co. (P) Ltd. has
been kept in abeyance with effect from 23-
6-66 in compliance with the orders of the
then Punjmb High Court.

(c) No, Sir.
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PRODUCTION OF COMMERCIAL VBHICLES

*585. DR, RANEN SEN: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be
pleased to state :

‘(a) whether there was a fall in the pro-
duction of commercial vehicles in 1967;

(b) if so, the extent of fall in produc-
tion;
(c) the reasons therefor; and

(d) the steps taken to increase the pro-
duction of commercial vehicles ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a)
Yes, Sir.

(b) The production of commercial vehi-
cles during 1967 was 31,462 Nos. as com-
pared to 35,159 Nos. during 1966.

(c) The fall in production of commer-
cial vehicles is a result of the fall in-
demand. ’

(d) The curbs on bank advances for
the purchase of commcrcml vehicles have
been relaxed This step, together with the:
various olher fiscal measures adopted by
Government to revive the economy. are
expected to stimulate demand leading to
increase ‘in production of commercial
vehicles.

ALLOCATION FOR IMPORT OF WooL

*586. SHRI MADHU LIMAYE: Will-
the Minister of COMMERCB be pleased”
to state : )

.(a) whether it h a fact that the Ministry
of Finance made. available t0 his M nistry
an allocation of Rs. 12 crores for imports
of wool during the period from October,
1967 .to September, 1968;

(b) whether it s also a fact that omly
Rs. 6 crores out of the above allocation
has so far been released to the industry for
the period from October, 1967 to March,
1968; ’ N

(c) whether it is further a fact that the
practice .of -his Ministry for the last 10
years- has been to make allocations to the
Woollen Industry on an annual basis;

"(d) if so, the reasons for the change:
during the current year; and





